nt>
Title: Need to check commercial activities in slum areas.
MR. SPEAKER: There are many issues for discussion. Do not waste the valuable and precious time of the House.
...(Interruptions)
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MR. SPEAKER: | will not permit. You cannot go on reading here. | will not permit this. Shri Ramji Lal Suman to
speak.

...(Interruptions)
KUMARI MAMATA BANERJEE : | had given a notice for a discussion on price rise. ...(Interruptions)
MR. SPEAKER: You have not given any notice on that.

...(Interruptions)

KUMARI MAMATA BANERJEE : | had given a notice on that yesterday. My notice has been pending since
yesterday. ...(Interruptions)

MR. SPEAKER: Nothing will be recorded except what Shri Ramji Lal Suman speaks.
(Interruptions)*
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KUMARI MAMATA BANERJEE : | request you to find out about my notice.

MR. SPEAKER: | have found out. The list that has been given to me is about the notice that you have given on
protection of democratic rights.

...(Interruptions)
KUMARI MAMATA BANERJEE : | have given a notice.
MR. SPEAKER: Very well. So what?
...(Interruptions)
KUMARI MAMATA BANERJEE : My notice under Rule 184 on price rise is pending. ...(Interruptions)

MR. SPEAKER: Notice under Rule 184 does not come now. You should know that. This is not the time. This is



‘Zero Hour', after the Question Hour, for raising special matters for which notice has to be given. You should know
that. You have given a notice on protection of democratic rights.

...(Interruptions)
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MR. SPEAKER: You kindly talk to her.
...(Interruptions)

KUMARI MAMATA BANERJEE : | have given a notice under Rule 184.

MR. SPEAKER: Kumari Banerjee, there are methods of doing it. This is not the time to raise it.
...(Interruptions)

KUMARI MAMATA BANERJEE : It is pending.

MR. SPEAKER: Ifit is there, it will be duly considered on merits at the appropriate time. This is what is called 'Zero
Hour'". Your notice is only on protection of democratic rights. You are raising something else. Shri Ramji Lal Suman
to speak.

...(Interruptions)
MR. SPEAKER: This is the Parliament of India. We forget all this.
...(Interruptions)
KUMARI MAMATA BANERJEE : | have given a notice under Rule 184, which has been pending since yesterday.
MR. SPEAKER: This is not the time to raise it.
KUMARI MAMATA BANERJEE : Since it is a very burning issue, | request you to consider it.
MR. SPEAKER: We shall consider it at the appropriate time and appropriate occasion.
...(Interruptions)
KUMARI MAMATA BANERJEE : You said: "l have not given any notice." This is not fair. ...(Inferruptions)
MR. SPEAKER: | am not under your question for this. | am only on the 'Zero Hour' now.

KUMARI MAMATA BANERJEE : | would like to know whether the notice given under Rule 184 is not related to 'Zero
Hour'.

MR. SPEAKER: No. You should know this by this time.

...(Interruptions)



